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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO OF 2006

(Arising out of SLP(Crl.) No. 729/2006)

SURI NDER SI NGH @ CHHI NDA AND ANR.
Appel I ant (s)

VERSUS
STATE OF PUNJAB

Respondent (s)

Date : 31/08/ 2006 This Petition was called on for judgnent today.

For Appellant (s) M. Kul di p Singh, Adv.

M. R K Pandey, Adv.

For Respondent (s) M . Arun K. Si nha, Adv.

Hon'ble M. Justice Arijit Pasayat pronounce

d Judgnment of the

Bench conpri sing Hi s Lordshi p and Hon’ bl e M. Justi ce
Lokeshwar Si ngh

Pant a.
Leave granted.
The appeal is allowed in ternms of the signed judg

ment .

(Shashi Sareen) (Vijay Aggarwal)

Court Master Cour



t Master

Si gned Reportable judgnment is placed on the file.



